
NATIONAL COM LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

\3

Present:

c.A. No. 1s/(MAH)/2016

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI,ASENAPATHY
MEMBER (T)

AITENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAT{Y I.A.W TRIBUNAL ON 08.12.2O17

NAME OF THE PARTIES: Shri. Rajiv Garg

M/s. Siti Cable Network Ltd.

SECTION OF THE COMPANIES ACT: 58, 59 ofthe Companies Act, 2013

S. No. NAME DESI GNATION SIGNATURE

zl3 b\,hL,7,; i, lr),;h""u

/r""r.. (. Nil** l.- Kr-l J+

ORDER

CA 15/58,59/NCLT/MB/MAH/2016

sd/- sd/-
V. NALLASENAPAT}IY
Member(Technical)

B. S. V. PRAKASH KUMAR
Member (Judicial)

CORAM:

At request of the parties. list this matter on 9.2.2018.


